15.12.2017 J-1 PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

COURT NO.3

(DIVISION BENCH-IT)

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE SANJEEV SACHDEVA

AT 10.30 A.M

1. LpPA 79/2017 BIJENDER KUMAR RAJIV KHOSLA, DEVINDER VERMA
VS. FINANCIAL COMMISSIONER APPORVA KHOSLA, MANIKA TRIPATHY PANDEY
AND ORS. ASHUTOSH KAUSHIK, RAHUL GUPTA

SHEKHAR GUPTA, GAURAV SINGH
PRATYUSH SHRIVASTAVA

COURT NO.8
HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE DEEPA SHARMA

AT 2.15 P.M

1. MAT.APP. (F.C)161/2017 DEEPAK VIJAY MALIK,
VS. POONAM @ RIMA JOGMINDER RANA

COURT NO. 22
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 2.15 P.M

1. RFA 1039/2017 SUBRATI M.M. REHMAN
VS. MOHD. NAIM



15.12.2017 J-2 PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

COURT NO. 2
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 4.15 P.M.

1. W.P.(C) 1863/1997 K.L. BERWA MANISH SINGH
VS. DPCL AND ORS AVNISH AHLAWAT, SUMEET PUSHKARNA,
SAHIL GHEI, GULSHAN CHAWLA,
RISHI KULSHRESTHA, MADAN MOHAN

HIGH COURT OF DELHI
14TH DECEMBER, 2017 REGISTRAR (LISTING)



15.12.2017

AT 02.15 P.M.

3. CS(0Ss) 2603/1992
I.A. 3945/2005
I.A. 10457/2007

FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

COURT NO. 27
HON'BLE MR. JUSTICE S.P. GARG

M/S CANBANK FINANCIAL SERVICES
LTD.

Vs. GEETANJALI MOTORS LTD.

& ORS.

*kkk

AAYUSH AGARWALA, PRAMOD B.
AGARWALA, ROHIT K. AGGARWAL,
REKHA DIWEDI, DS NARULA,
S.R. TANDON, ASHWANI KUMAR,
RAVINDER AGGL,
N.SAFAYA,PUNIT BHALLA,
PIYUSH KALRA,6 ARUN
AGGARWAL , SANJEEV

KUMAR ,DEVINDER BAGGA,6 PR
AGGL. ,ARUN,A.CHAKRABORTY ,ASHISH
AGGARWAL



	JUD15122017
	jud15122017o

